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THE AUROVILLE (EMERGENCY PROVISIONS)
L AMENDMENT AGT 1985 '

No_.. ‘51 OF 1085
[an September 1985.]

An Act to amend the Aurovﬂle (Emergency Provmons) Act, 1980

Be it enacted by Parhament in the Th1rty-s1xth Year of the Repubhc '

-of Indla as follows

1. ThlS Act may. be called the Aurovﬂle "(Exneljée'ncy .Provi'sions)

_ Amendment Act, 1985.

2. In sectlon 3 of .the Aurovﬂle (Emergency Prowsmns) Act 1980 in. 99 of 1980.

S sub sectmn (1),_1n the proviso, for ‘the words Cfive years” the. W01ds

“seven years” shal] be subst1tuted
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